| I TEM NO. 28 COURT NO. 13 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).32118/2011

(From the judgenent and order dated 30/08/2011 in WP No. 254/ 2009
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

M S ANSAL PROPERTI ES & | NFRAS. LTD. Petitioner(s)
VERSUS

STATE OF U. P. & ORS. Respondent (s)

(Wth appl n(s) for exenption fromfiling c/c of the inmpugned
Judgment , exenption fromfiling O T.,permssion to file synopsis
and |ist of dates,permission to file additional docunents and
prayer for interimrelief and office report)

Date: 05/12/2011 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTICE T.S. THAKUR

For Petitioner(s) Gopal Subramani um Sr. Adv.
Ranj eet Kumar, Sr. Adv.
S.MA Kazm, Sr.Adv.

Mukti Chaudhry, Adv.

Sahi | Chopra, Adv.

SFSSS

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st after four weeks.

(O P. Sharnmm) ( MS. Negi )
Court Master Court Master



